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R. D> Sharma In person

APPLICANT (S)

Union of India
RESPONDENT (S)

Office Report

VERSUS

COUNSEL

COUNSEL

Orders

6.3.1992

None appears for the petitionerr Office
y
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objections have also not been removed. We have

perused the petition. K'o good grounds for

taking action under the Contempt of Courts

Hence, dismissed.
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